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DEPARTMENT OF ENVIRONMENT, FORESTS AND WILDLIFE 

NOTIFICATION 

Delhi, 23rd, April, 2019 

No. F.1(07)/DPGS/C.Case/2017-18/9397-9429.— In exercise of the powers conferred by Rule (5) and 

Rule(7) of the Wetlands (Conservation & Management) Rules 2017 notified by MoEF&CC, Govt. of India vide GSR 

1203(E) dated 26
th

 September, 2017, the Lt. Governor of Delhi is pleased to constitute Wetlands Authority for the 

purpose of the conservation and management of wetland for the Union Territory of Delhi consisting of the following 

members:- 

i.  Chief Secretary, Delhi   Chairperson 

ii. Vice Chairman, DDA Member, Ex-officio 

iii. The Secretary-in-Charge of the Department of Environment Vice-Chairman 

iv. Pr. Secretary-in-Charge PWD Member, Ex-officio 

v. The Secretary-in-Charge of the Department of Urban Development Member, Ex-officio 
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vi. The Commissioner-cum-Secretary-in-Charge of the Department of Development Member, Ex-officio 

vii. CEO, Delhi Jal Board Member, Ex-officio 

viii. The Secretary-in-Charge of the Department of Fisheries Member, Ex-officio 

ix. The Secretary-in-Charge of the Department of Irrigation & Flood Control Member, Ex-officio 

x. The Secretary-in-Charge of the Department of Tourism Member, Ex-officio 

xi. The Secretary-in-Charge of the Departments of Revenue Member, Ex-officio 

xii. Principal Chief Conservator of Forest, Delhi Member, Ex-officio 

xiii. Managing Director, Geo Spatial Data Limited (GSDL) Member, Ex-officio 

xiv. Member Secretary, Delhi Pollution Control Committee Member, Ex-officio 

xv. Member Secretary, Biodiversity Board of UT Member, Ex-officio 

xvi. Commissioner of MCD(North, South and East) Member, Ex-officio 

xvii. Head of Delhi unit of CGWB Member, Ex-officio 

xviii. Secretary,  Delhi Cantonment Board Member, Ex-officio 

xix. Addl. PCCF of the regional office of Ministry of Environment, Forest & Climate 

Change, Lucknow  

Member, Ex-officio 

xx. Director, Delhi Zoo Member, Ex-officio 

xxi. Superintendent, Archaeologist, Archaeological Survey of India Member, Ex-officio 

xxii. Director, Environment Member, Ex-officio 

xxiii. Conservator of Forest/CEO(DPGS) Member Secretary 

 

 The following members are nominated as experts :- 

(i) Sh. I.H. Khan, PCCF (Retd.) 

(ii) Sh. Manu Bhatnagar, INTACH 

(iii) Director, DTU/Representative of DTU 

(iv) Director, IARI/Representative of IARI 

 

 

By Order and in the Name of  

Lt. Governor of the National Capital Territory of Delhi, 

MADHUP VYAS, Secy. (Env. & Forest) 
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Report on Water Bodies 

Construction 2023-24 

 

Department of Forest and 

WildlifeSouth Division, Tughlakabad, 

New Delhi  110044 
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Introduction: 
In India, Delhi and National Capital Region (NCR)-Delhi, has 

various forms of water bodies. However, it is either encroached, 

highly polluted, or silted over the decades, thereby resulting in less 

functional status, especially for activities like groundwater 

recharge, etc. 

The District Level Advisory Committee (DLAC) was convened on 

10.11.2023 under the chairpersonship of the DM (South) to 

consider bore-well cases recommended by Delhi Jal Board. The 

meeting agenda included proposals for bore-wells for drinking 

water from various departments through DJB 

(F.No.BDO(South)/2023/2018-2029).  

Additionally, discussions were held on rainwater harvesting and 

ground recharge measures aimed at augmenting groundwater 

resources in the area, as well as undertaking periodic 

maintenance of recharge structures at their own cost. 

After this meeting, DCF South took action and granted permission 

for the construction of 10 new water bodies in Maidan Garhi, 

Sahoorpur, and Satbari areas, where the depletion of the 

groundwater table has been occurring at a very fast rate over the 

last 10 years. (Chauhan, 2024) 

Then, the construction of water bodies is divided into two phases 

as mentioned in the table below, and detailed reports of all ten 

water bodies are explained further. 
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Table 1 Construction of water bodies in Phase 1 

(2023-24) 
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Table 2 Construction of water bodies in Phase 2 

(2023-24) 
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Water Body No. 1 

Location –   Maidangarhi  

                  (Khasra No. 664) 

• Coordinates –  
28°28'5.62"N , 77°13'18.04"E 

• Area-3,662 sqm 

• Perimeter –234 meter 

• Approx Depth – 3.0 meter 

• Water Holding Capacity Approx.  -  75,52,875 Liter 

  

Figure 1 Geo Tagged Location Water Body No. 1 
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Figure 3 Drone View of Water Body 1 

Figure 3 Picture of Water Body 1 
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Water Body No. 2 

Location –   Satbari 

                  (Khasra No. 1130) 

• Coordinates –  
28°28'6.16"N,77°12'59.96"E 

• Area-4,017 sqm 

• Perimeter –252 meter 

• Approx Depth – 3.10 meter 

• Water Holding Capacity Approx.  -  93,39,525 Liter 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

  

Figure 4 Geo Tagged Location Water Body No. 2 
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Figure 6 Drone View of Water Body 2 

Figure 6 Picture of Water Body 2 
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Water Body No. 3 

Location –   Maidangarhi  

                  (Khasra No. 661) 

• Coordinates –  
28°28'28.37"N, 77°13'14.43"E 

• Area- 3,971 sqm 

• Perimeter –243 meter 

• Approx Depth – 3.00 meter 

• Water Holding Capacity Approx.  -  93,81,488 Liter 

  

Figure 7 Geo Tagged Location Water Body No. 3 
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Figure 9 Drone View of Water Body 3 

Figure 9 Picture of Water Body 3 
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Water Body No. 4 

Location –   Satbari  

                  (Khasra No. 1131) 

• Coordinates –  
28°27'53.32"N, 77°13'1.87"E 

• Area- 3,046 sqm 

• Perimeter –205 meter 

• Approx Depth – 3.0 meter 

• Water Holding Capacity Approx.  -  61,68,150 Liter 

  

Figure 10 Geo Tagged Location Water Body No. 4 
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Figure 12 Picture of Water Body 4 

Figure 11 Drone View of Water Body 4 
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Water Body No. 5 

Location –   Satbari  

                  (Khasra No. 1139) 

• Coordinates –  
28°27'37.50"N,77°13'21.83"E 

• Area- 3,159 sqm 

• Perimeter –208 meter 

• Approx Depth – 3.3 meter 

• Water Holding Capacity Approx.  -  77,00,063 Liter 

 

 

 

  

Figure 13 Geo Tagged Location Water Body No. 5 
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Water Body No. 6 

Location –   Maidangarhi 

                  (Khasra No. 525) 

• Coordinates –  
28°27'54.66"N, 77°12'37.55"E 

• Area- 2,776 sqm 

• Perimeter –214 meter 

• Approx Depth – 3.15 meter 

• Water Holding Capacity Approx.  -  65,58,300 Liter 

 

  

Figure 14 Drone View of Water Body 5 

Figure 15 Picture of Water Body 5 
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Water Body No. 6 

Location – Satbari 

                  (Khasra No. 1098) 

• Coordinates –  
28°27'54.66"N, 77°12'37.55"E 

• Area- 2,776 sqm 

• Perimeter –214 meter 

• Approx Depth – 3.2 meter 

• Water Holding Capacity Approx.  -  65,58,300 Lit er 

  

Figure 16 Geo Tagged Location Water Body No. 6 
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Figure 18 Drone View of Water Body 6 

Figure 17 Picture of Water Body 6 

2842



17 

 

Water Body No. 7 

Location –   Sahoorpur 

                  (Khasra No. 486) 

• Coordinates –  
28°27'52.47"N, 77°12'37.55"E 

• Area- 4,316 sqm 

• Perimeter –248 meter 

• Approx Depth – 3.1 meter 

• Water Holding Capacity Approx.  -  98,72,850 Liter 

 

 

 

Figure 19 Geo Tagged Location Water Body No. 7 
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Figure 21 Drone View of Water Body 7 

Figure 20 Picture of Water Body 7 
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Water Body No. 8 

Location –   Sahoorpur 

                  (Khasra No. 520) 

• Coordinates –  
28°27'22.91"N, 77°13'7.93"E 

• Area- 3,306 sqm 

• Perimeter –226 meter 

• Approx Depth – 3.00 meter 

• Water Holding Capacity Approx.  -  74,38,500 Liter 

  

Figure 22 Geo Tagged Location Water Body No. 8 
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Figure 24 Drone View of Water Body 8 

Figure 23 Picture of Water Body 8 
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Water Body No. 9 

Location –   Sahoorpur 

                  (Khasra No. 534) 

• Coordinates –  
28°27'23.54"N, 77°13'46.00"E 

• Area- 4,117 sqm 

• Perimeter –234 meter 

• Approx Depth – 2.60 meter 

• Water Holding Capacity Approx.  -  78,73,763 Liter 

  

Figure 25 Geo Tagged Location Water Body No. 9 
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Figure 27 Drone View of Water Body 9 

Figure 26 Picture of Water Body 9 
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Water Body No. 10 

Location –   Sahoorpur 

                  (Khasra No. 533) 

• Coordinates –  
28°27'24.26"N, 77°13'28.71"E 

• Area- 4,915 sqm 

• Perimeter –266 meter 

• Approx Depth – 3.36 meter 

• Water Holding Capacity Approx.  -  82,94,063 Liter 

 
 

Figure 28 Geo Tagged Location Water Body No. 10 
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Figure 30 Drone View of Water Body 10 

Figure 29 Picture of Water Body  10 
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